NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 07.04.2021 (WEDNESDAY)

COURT — 11 (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member

(Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Gaurav Dilipraj Panwar Saurabh Ajay Rajendra Beniwal-
(Ins) No. 1466 of | Vs. Gupta RP
2019 Raksha Bullion & Anr.
2. Comp. App. (AT) | Rakesh Kapoor Utkarsh Mishra Akash Srivastava-
(Ins) No. 296 of Vs. R1
2020 Ashok Kumar Juneja & Anr. Avinash Mahapatra-
R2
3. Competition App. | Alkem Laboratories Ltd & Ors. Aman Singh Baroka | Samapika Biswal
(AT) No. 14 of Vs. Manmeet Arora-R1
2020 Competition Commission of India & Riddhiman Chatterji-
Ors. R2
Nakul Mohta
With
4, Competition App. | Macleods Pharmaceuticals Ltd. Rishad A. Chowdhury| Manmeet Arora-R1
(AT) No.16 of Vs. Raunak
2020 Competition Commission of India & Bhattacharjee-R2
Ors. T. Sundar
Ramanathan-R3
Archana Sahadeva-
R12
With Mohit Prasad
5. Competition. App. | Rajendra Agarwal Archana Sahadeva Manmeet Arora-R1
(AT) No. 21 of Vs. Madhurika Ray-R3
2020 Competition Commission of India & T. Sundar
Ors. Ramanathan-R4
Mohit Prasad-R9
With Bharat Monga-R10
6. Competition App. | Rajeev Mishra Ishaan Chakrabarti Manmeet Arora-R1
(AT) No. 23 of Vs. Madhurika Ray-R3
2020 Competition Commission of India & Mohit Prasad-R8
Ors. Bharat Monga-R9
Archana Sahadeva-
R12




For Hearing

7. Comp. App. (AT) | Committee of Creditors of Wind World | Ajay Roy Chitranshul A. Sinha
(Ins) No. 814 of (India) Ltd. Sonali Khanna-R1 to
2020 Through State Bank of India R3
Vs. Neha Naik-IRP
Part Heard Suraksha Asset Reconstruction Shailen Shah-R4
Company & Ors.
With
8. Comp. App. (AT) | Shailen Shah, Resolution Professional of | Neha Chitranshul A.
(Ins) No.826 of Wind World (India) Ltd. Sinha
2020 Vs. Anshuman
Suraksha Asset Reconstruction Ltd & Chaturved-R1 to R3
Part Heard Ors. S. Sagar Dhawan-
R4
With
9. Comp. App (AT) | Suraksha Asset Reconstruction Ltd. & Chitranshul A. Sinha | Neha Naik-R1
(Ins) No. 913 of Ors. Charu Bansal-CoC
2020 Vs.
Shailen Shah
Part Heard Resolution Professional, Wind World
(India)Ltd. & Ors.
10. | Comp. App. (AT) | Global Steel Company Vishakha Gupta Shiv Kumar Suri
(Ins) No. 453 of Vs.
2020 JBF Petrochemicals Ltd.

02:00 PM

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,
Member (Technical)

For Hearing

11.

I.A No. 265 of
2019 in Comp.
App. (AT) (Ins)
No. 412 of 2019

Agarwal Coal Corporation Pvt. Ltd.
Vs.
Sun Paper Mill Ltd. & Anr.

Varsha Banerjee

Madhusmita Bora-
R1
G. Ananda Selvan-
R2

Copy to: -

By the order of Hon’ble Acting Chairperson

1. Notice Board
2. Website: www.nclat.nic.in

-sd/-
Registrar



http://www.nclat.nic.in/

